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NATIONAL COMPANY LAW TRJBUNAL, MUMBAI BENCH
CP No. 29114(1)/2016

conversion of this Public Limited Company into Plivate Limited Company and

this Bench having not found any of the ciromstances of this case ultra-virus to the

provisions of the Act and in violations of the Rules prescribed to disallow the

conversion of this Company, this Application is hereby allowed.

PRAKA*I KUMARV. NALLASENAPATHY
Member (Technical)

B. S. V.
Member (udicial)
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